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Title: Regarding grave situation being faced by the people in the Ladakh region due to incessant roads.

SHRI THUPSTAN CHHEWANG (LADAKH): T would like to draw the attention of the Government to the grave situation being faced by the people in
the Ladakh region of Jammu and Kashmir State due to incessant rains and instances of cloud bursts persisting over a period of 20 days which has
completely paralysed normal life in the region. a€|(Interruptions) People of Leh and Kargil are living under threat of death and destruction due to the
fury of nature unleashed on them and they are forced to spend their nights out of their houses in places they perceive to be safe. ...(Interruptions)
With memories of death and destruction caused to them in the floods of the year 2010 still fresh in their minds, people are not taking any chances
which has perhaps resulted in minimum loss of human lives with only three confirmed deaths. ...(Inferruptions) However, the magnitude of damages
to movable and immovable properties and to essential services like irrigation canals, drinking water supplies, roads and bridges, etc. are far greater
than what was caused in 2010. ...(Interruptions) There is an urgent need to carry out relief and restoration works for which the Government of India
is required to sanction relief package.

I would request the Central Government to immediately depute a team of officials to assess the situation on the ground and sanction funds pending
final report to carry out essential relief and restoration works. ...(Inferruptions) The flow of Indus River has been obstructed at several places due to
major landslides resulting in accumulation of water which could pose danger, especially the blockage at Baima Village inhabited by the tribals of pure
Aryan race, which could prove disastrous unless immediate action is taken to solve it. . ...(Interruptions)

A team of NDMA may kindly be deputed to assess the situation on the site to prevent breach as happened in the case of Phuktal. ...(Interruptions) 1
would request the Government of India to take the matter with all seriousness that it deserves. a&f crarza fsior 3 aga & gt araa &) & wida B el A
Padre aszon are & O it ator seroft areftac 3 &, sorht arcit @t asar 3 avar el uz @ FoE @1 Aot F A O swY A ael vers F S e ) adf B aer o 2 E e sorl
o wars ordl ) & emaar e A Radze wron asn & 5 agra B s oY 23 ge agl Aoger A Ght sne, a8l v Beflw spmde Aavor fren smey 2010 @t ot wers
amen fradr Sdvar gan, 3aA agl B srer aga wew &) # anud s A R A pRtY won awdl § [ amee e sHlfERedt agf Reflo st Faser @Y s vw
Stoeer ot agl uz 831 enfds ga1 eraveftw 3 agf & el &t JrsrEn 8 3, .. ()

HArotolRT AEAET 1 91%2 G12, 2E A At w2 ) el e A @ G1%e w1 Aa Ad w2 Fand; @l o SxE &1 e fba ywor @ @asr Aiel o 3 der o Ad uz
frarar o1 ¥ oftes ordf &) anmu o1y A @Y Bfpw e eel oY Jwor S Oy Regeamar b elell @ Jwar i 1 fadxe & Ry Lok Sabha TV should show all
these things. This is not the way. 40 &l fiicass 440 @il o1 affirR A 2 &) aa e B e &) a9 yeirid ol 2) 5152 amuat dd vz Ruen aféy, Ad o
%3 3 3l el @bt Rywarse) s1wes gy Rogaarer oY sy sres fwrsy g1 Rogadrer 2 s 3 sfyadifsaac eior & 440 I Sarar eor &l uz & Sl art assal ans)
& Afdsar Asaer 40-50 et g3 raar @1 Aw B 3

Let them see. Let all the people see. That is really very good. That is very nice.



